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OA No, 11 34 of 198S

Km.Ksnchan Sauhney y/s UGI etc.

Presents Applicant with Rr. RJ(J<afnal5 Aduocate,
Qopj rp^ »

^ The Counsel for the Applicant uishes to witlidrau

this Application with liberty to file a fresh Application

on t h3 same matter, if. ra ed be. In the interost cf justice,

ue allow this prayer and this .Application shall stand

disposed of accordingly.

(Kaushal Kumar)
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